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Shri Dinen Bhattacharya: Did the 
conference recommend anything re-
garding vaccination of floating popu-
lations and populations residing in 
slum arcas of big cities? 

Dr. Sushila Nayar: Yes, this is on~ 
of the problems. In districts cover-
ed by vacc:nation, the floating popu-
lation, coming from unvaccinated 
areas, forms a problem. There are 
some recommendations as to how to 
deal with this floating population. 
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Will the Minister of Irrlption and 
Power be pleased to state: 

(a) whether it is a fact that Gov-
ernment propOSe to take certain mea-
sures to bridge the gap between the 
irrigation potential and its utilization 
in the States; and 

(b) if so, the broad features of the 
measures to be taken? 

The MinIster oj! Irrigation and 
Power (Dr. K. L. Rao): (a) and (b). 
A statement is laid on the Table of 
the House. [Placed in Libra",. 
See No. LT-2416/64.] 
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Dr. K. L. Rao: Essentially there 
are six States where a large amount 
of potential has not been utilised. 
These States are Punjab, U.P., Bihar, 
West Bengal, Mysore and Gujarat. 
The main reasons are: firstly, the 
storage facilities are not provided 
for some of the schemes, or, where 
they are provided, they are not filled 
uP, as in the case of Bhakra where 
the reservoir has not been filled up 
to full capacity, and therefore we are 
not able to develop full utilisation. 
In Gujarat, the Kakrapar and Mahi 
proj ects require storage facilities for 
their full utilisation. Then the other 
reason is the practice of light irriga-
tion on black cotton, soils; that is 
the reason why we are finding it 
difficult to completely utilise potential 
in the Tungabhadra project. Another 
reason is incompleteness of works as 
in Badua and Mata Tila, besides cons-
truction of field channels. 

Shri lashvant Mehta: May I know 
when the latest survey was made, the 
actual utilisation percentage and the 
actual potential? 

Dr. K. L. Rao: The latest survey 
is of the year 1963, and the potential 
created must be always one year ear-
lier, i.e., 1962. We are comparing the 
figur'!s IOf Lhe potentilWl created In 
1962 and utilisation in March, 1963, 
and the shows a lag of 2 million acres 
-2.1 million to be more accurate. 

Shri lashvant Mehta: What is the 
percentage? 
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Dr. K. L. 8&0: Eighty-two. 

Shri Warior: The statement says 
that in the initial stages concessions 
are given in water rates to the cul-
tivators. May I know whether there 
is a uniform policy in that respect? 

Dr. It. L. RaD: The concession that 
is allowed for new irrigation varies 
with each State. For example, in 
Andhra Pradesh, in the first year 
there is no tax levied, but in the 
subsequent years it increases by one-
fifth every year. In the other States, 
Similarly it is not there in the first 
year, but in the subsequent years it 
increases in some cases by one-third, 
in other cases by half, and so on. 

Shri Blbhuti Mlshra: Which is the 
place and what is the quantum of 
water, and what is the reason of n011-
utilisation of water in the case of 
Bihar? 

Dr. K. L. Rao: In Bihar, the main 
projects are the Badua and the Sone. 
In Badua there was incompleteness of 
work, and therefore the lack of poten-
tial shown is really not very correct. 
In the case of Sone barrage remodel-
ling, there are some field channels to 
be constructed. 

.. , ~ '""": f;;,~ ~ 
• ~~ q ~ SlIm'{ 'tiT ~ V\~T ;;'ffiT 
t, ~ 'R1"~ifI!l" ~ ~ I it ~ ;;'T'i'fT 

~ ~ f'ti W 'ti~ 'fiT ~ lfif.f 
ill f\;N ifIfT ~ if\<t ~ q 'ti'1'i' l{ 
ltiTt ~ fltilfT ~ ~ I 

Dr. K. L. RaD: In respect of the 
field channels, eight States have al-
ready passed legislation, two States 
are passing legislation, and the other 
States are having it under considera-
tion. 
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Dr. K. L. RaD: With regard to 
minor irrigation, I submit it should 
be really asked of the Agriculture 
Ministry, but I may tell the hon. 
Member that a decision has been 
taken only two days back to raise 
the limit of the minor irrigation pro-
j ects to Rs. 15 lakhs, so as to expe-
dite the works in the States. 
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Dr. K. L. Rao: With respect to 
the Gandak project, the main obs-
tacle was not so much of finance as 
the want of understanding between 
His Majesty's Government of Nepal 
and the Government of ,India on 
minor aspects. This has been since 
overcome, and there is complete 
agreement now. I expect that in the 
course of the next few years, the 
Gandak project will be proceeded 
with very expeditiously. 

Shrimati Savltrl Nigam: May 
know whether the Government is 
satisfied with concessional water rates 
in the initial stage of development to • 
be given to the cultivator by some 
States and also whether Government 
is intending to take any action to 
finance the States which have not been 
able to lessen the price of the water? 

Dr. K. L. Rao: It is true that in 
U.P. there are no concession rates 
allowed. .I will pass on the hlR' 
Member's suggestion to the States 
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Shri Kapur Singh: May 1 know if 
it is true that one of the major rea-
sons for the gap between utilisation 
and the potential is the reluctance of 
the consumer and, if so, what are the 
precise reasons for this reluctance? 

Dr. K. L. Rao: I am afraid it is not 
so: in a majority of the cases there 
has been no reluctance on the part of 
the agriculturists to use the water. 

Shri Lahri Singh: Do the Govern-
ment realise that the culth'atcrs ex· 
;:erience great difficulty in taking 
water from the canals for want of 
proper water courses and that the 
process of acquiring land for water 
courses is very lengthy and, if so. is 
Government prepared to consider re-
vision of the present law? 

Dr. K. L. Rao: It is true that in 
some cases there has been difficulty 
in the construction of water courses 
because Of difficulties in land aequisi-
ti:m. On an earlier occasion, I have 
stated that a number of States are 
passing legislation to construct these 
canals and then recover the cost 

. from the cultivators . 

. Shrl Shlvarumjappa: In Tungabha-
dra the gap is quite marked. Apart 
from proper storage, are there any 
other reasons for tb~ non-u".lisation? 

Dr. It. L.Rao: The gap is not very 
much here compared to the r,ther 
states. The main reason is the want 
of experience Of the light irrigation in 
black cotton soil. This is a case where 
we are trying to use tihis on IlD ex-
tensive scale and recently the hon. 
Minister from Mysore has been ask-
ing for scientific information on this 
subject. 

mack Market In Forelp Curreacy 
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Will the Minister of FInance be 
pleased to state: 

(a) whether black market In 
foreign currency is rampant in Delhi 
and the rates for the same have made 
a sudden spurt; 

(b) whether it is a fact that tourists 
are haunted by foreIgn exchange 
touts for the pUl1pose; anel 

(c) if so, the steps taken or propos-
ed to he taken to check the samd 

The Deputy Minister In the MInIs. 
try Of Finance (Shrl_tl Tarkeshwarl 
Sinha): (a) and (b). Government 
have seen reports of a black marKet 
in foreign currency in Delhi and of 
some tourists being approached by 
foreign exchange touts. They have, 
however, no information that there 
has been any sudden spurt In black 
market rates. 

(c) The Defence of India Rules have 
been recently amended so as to enable 
prompt and deterrent action being 
taken against persons dealing illegal-
ly in foreign exchange . 

Shri Hem- Barua: Is it a fact that 
the police have not succeeded in ap-
prehending these blackmarketeers In 
foreign currency simply because there 




